
From

To,

THE GAUHATI HIGH COURT AT UWAH
IHIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESHl

No.HC.VII-67/ 2022 I 3243 I A

Smti Jayashree Bora,

loint Registrar (Vigilance),

Gauhatl High Court,

Guwahati.

Shri Lohit Kumar Saikia,

Presiding Officer,

Industrial Tribunal, Guwahati.
Dated Guwahati the

Withdrawal of Earned leave.

Letter No. DJSV/STDR/2024I1392(A)-1394(A) dtd' 16'03'2024'

1
/l
Aptll,2024.

Sub:

Ref:-

Sir,

with reference to the above, I am directed to lnform you that your prayer for

withdrawalofearnedleavefrom16.03'2024to22'03'2024,hasbeengranted'

Yours faithfullY,

9L[-
]T. REGISTRAR ruIGII.ANCE)

Memo No.HC'vll-67 I 2022 I 3244'3245 I A, datd
Copy to:

) o? -o 4 -1az^
am, Guwahati for information

.t'n

I The Principal Accountant General (A&E), Ass

{2. *" Project Manager, Gauhati High Court'
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